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Oommngu or Sovipr TRADE, CENTRE | (c) whether it is also a fact ¢ t Pakistani
VILDING IN Bowmsay | national are free to deal wit their assets
2 India through r of attorn and
1422. SHRI PHOOL SiNGH . | ather medin s and " ey
DR. DEBIPRASAD CHATTO- | (d) if the answers to
. ! parts (a) to (c)
PADHYAYA - above be in the affirmative, what steps the
DR. (MRs. ; | Government of India propose to take
TAL{VV.-'LR J M'\NGLADE-VI in the matter ?
SHRI ] .
HRI DALPAT SINGH : THE DEPUTY MINISTER IN
SHRI P. s, pATIL . THE Il'vﬂl\TI.‘B'I‘RY SOF EXTERNP&
) o AFFAIRS (SHRI SURENDRA P.
oatothe Minister of EXTERNAL SINGH) : (a) The Government have
AFFAIRS be pleased to state : seen some tender notices  igsued recently
. for sale of Indian pr ties seized by
(a) what is the exact position regarding | Pakistan during the co:%;?:t of 1965.
the construction of the Soviet Trade
Centre  building in Bombay; (b) Yes, Sir. Pakistan's policy regarding
b . " the Indian properties confiscated during
{ ):‘rﬁ' eﬁfh:rm?::h:fjm"“&.w as received | gy 1965 conflict is in sharp contrast with
& on this score; the policy pursued by India towards
(¢) whether it is g fact that the Ministry istan properties,
Home Affairs had cavtioned against ,
construction of the building; and (¢) No, Sir. They are not free to do
. i ) 50 with regard (o the property which
(d) if so, what action was taken in the | wae declared as Enemy property.
matter ?
(d) Several protests have been lodged
THE DEpUTY MINISTER [N urging the Government of Pakistan to
THE MINISTRY OF EXTERNAT | stop ymmediately the proposed sale of
AFFAIRS (SHRI SURENDRA  PAL | the propertics involved and also to start
SINGH) : (8) The Trade Representation | discussions regarding the restoration of
of the USSR have constructed a building | the seized properties in terms of the Tash.
on Malabgar Hill, Bombay. The building | kent Declaration of 1966.
plans were approved by the Municipal
Corporation of Bombay,
(b) Maharashtrs Government has ex- | ECAFE'S proposas, FOR TRADE LIBERALI-
pressed some  reservations, SATION AND MoNETARY CoOPERATION
(€) and (d) The matter was examined 424. SHRI K. L. N, PRASAD : will
by this Ministry in consultation with the | the Miister of FOREIGN TRADE be
Ministry  of Home Affairs and our views pleased to state :
were conveyed to the State Government . .
of Maharashtra, (a) whether it is a fact that a high
level ECAFE mission visited India during
INDIAN PROPERTY 1y PAKISTAN August, 1970 and had discussion with
the ‘ernment  of India;
1423. SHRI KUMBHA RAM ARYA : (b) if hether the Go tof
. 50, whether the vernment o
SHRI SHYAM LAL YADAV : Indix have favourably responded to ECA-
. .. FE’s proposal for trade liberalisation?
Will the Minister of EXTERNAL foms
AFFAIRS be pleased to state : and - monetary cooperation;
(a) wheiher it is g faé;l that Pakistan () if 50, the details thereof; and
has recently decided to ispose of Indian (d) the extent to which this decisi
roperty valuing over < 127  crores ; : . on
Ey inviting public tenders; ' will be  beneficial to India ?
(b) whether it is also a fact that the THE DEPUTY MINISTER N
co; tion of Indian property by Pakistan THE MINISTRY OF FOREIGN -
18 in sharp contrast with policy pursued | TRADE (CHOWDHARY RAM SE.

¥ I+l ia towards Pakistanj Property;

I WAK) : (aJ_to (d) Astatement is attached,



